IN THE HIGH COURT OF

ORISSA,CUTTACK

Institution of Applications for issue of Certified

Copies.

Report on

:28-03-2026

Date

28.03.2026

Order
BLAPL- Dtd. (Sec
21629/2026/28.03.2026 | Vso0 ) 0,5 |G JAYASINGH C.0. 2026-03— Noo|
26
Order
BLAPL- Dtd. _ (Se:
21630/2026(28.03.2026 12486/2025 GR DAS c.o. 2026-03— BAIL-1 No-!
26
Order
BLAPL- Dtd. (Sec
21631/2026(28.03.2026 11106/2025 KK NATH c.o. 5026-03- No-—!
26
Order .
ABLAPL- Dtd. (Sez
21632/2026(28.03.2026 1460/2026 D SAMAL c.0. 2026-03— BAIL-1 No-
15)
23
Order (Se:
ABLAPL- COURT NO. |Dtd. ‘
21633/2026(28.03.2026 1747/2026 G SAHOO c.0. 3 OLD 2026-03— BAIL-2 No-
11)
25
Order (Se
ABLAPL- COURT NO. Dtd. ‘
21634/2026|28.03.2026 1750/2026 G SAHOO c.o. 3 OLD 5026-03— No-
11)
25
Order
ABLAPL- COURT NO. Dtd. (Se:
21635/2026(28.03.2026 1759/2026 RN PANDA c.o. 3 OLD 2026-03— BAIL-2 No-"
25
Order (Se
ABLAPL- COURT NO. |Dtd. ‘
21636/2026(28.03.2026 1768/2026 SK BEHERA c.0. 3 OLD 2026-03— BAIL-2 No-
11)
25
Order (Se
ABLAPL- COURT NO. |Dtd. ‘
21637/2026|28.03.2026 1769/2026 SP SAHOO c.0o. 3 OLD 2026-03— BAIL-2 No-
17)
25
Order (Se
ABLAPL- COURT NO. Dtd. ‘
21638/2026(28.03.2026 1774/2026 AK PATRA c.0. 3 OLD 2026-03— No-
17)
25
. |21639/2026(28.03.2026 |ABLAPL-  |[HK PATRA C.0.  |COURT NO. |Order BAIL-2 | (Se




1775/2026 3 OLD Dtd. No-
2026-03- 17)
25
Order (Se:
ABLAPL- COURT NO. Dtd. ‘
21640/2026(28.03.2026 106/2026 |PRADEEP KUMAR PRADHAN 3 oLD 2026-03— No-
17)
24
Order (Se
ABLAPL- COURT NO. Dtd. ¢
21641/2026(28.03.2026 9529/2025 |NK ROUT 3 OLD 2026-03— No-
17)
24
Order (Se:
CRLREV- COURT NO. Dtd. ‘
21660/2026(28.03.2026 278 /2025 P+ K. DASH 5 OLD 2026-03— No-
17)
25
Order (Se:
CRLREV- COURT NO. Dtd. ¢
21661/2026(28.03.2026 275/2025 |P- K. DASH > OLD 2026-03— No-
17)
25
Order (Se
CRLMC- COURT NO. |Dtd. ‘
21662/2026(28.03.2026 501/2026 |LOKANATH SAHOO c 2026-03— No-
17)
25
Order
BLAPL- COURT NO. |Dtd. ~ (Se:
21663/2026(28.03.2026 12438 /2025 |G SAHOO c 2026-03- [BAIL-1 Ne-:
26
Order (Se
BLAPL- COURT NO. Dtd. ¢
21664/2026(28.03.2026 11485 /2025 N SAHOO c 2026-03- [BAIL-1 No-
14)
26
Order (Se
BLAPL- COURT NO. |Dtd. ‘
21665/2026(28.03.2026 1046/2026 |HK PATRA c 2026-03 |BAIL-2 No-
12)
26
Order (Se:
BLAPL- COURT NO. Dtd. ‘
21666/2026(28.03.2026 844/202¢ |HK PATRA p 5026-03— No-
12)
26
Order (Se
CRLMC- COURT NO. |Dtd. ‘
21667/2026(28.03.2026 5006,2025 |F K ROUT c 2025-12- No-
12)
10
Order
WP (C) - COURT NO. |Dtd. WRIT (Se:
21669/202628.03.2026 8862/2026 |° RBY 20 2026-03- |BRANCH-1 |No-:
26
Order
WP (C) — COURT NO. |Dtd. WRIT (Se:
21670/2026|28.03.2026 5005 /500 | RAY 20 2026-03- |BRANCH-1 |No-:
26
Order
WP (C) - COURT NO. |Dtd. WRIT (Se:
21671/2026128.03.2026 100075054 |5 RAY 20 2026-03- [BRANCH-1 |No-:

26




Order

WP (C) - COURT NO. |Dtd. WRIT (Se:
21673/2026128.03.2026  |gop007 5006 (S RAY 20 2026-03- [BRANCH-1 |No-:
26
Order
WP (C) - COURT NO. |Dtd. WRIT (Se:
21674/2026128.03.2026  |g0007 5056 |5 RAY 20 2026-03- [BRANCH-1 |No-:
26
Order
WP (C) - COURT NO. Dtd. WRIT (Se:
21675/2026128.03.2026  |go007 5006 (S RAY 20 2026-03- [BRANCH-1 |No-:
26
Order
RSA- COURT NO. |Dtd. SECOND (Ses
21676/2026(28.03.2026 402/2025 RABI NARAYAN BEHERA 21 2026-03— |APPEAL No-"
23
Order
CONTC- COURT NO. |Dtd. (Ses
21678/2026|28.03.2026 |, oo ., |SHARMISTHA SAMAL 1 2026-03— No—-
26
Order
CONTC- COURT NO. |Dtd. (Se:
21679/202628.03.2026 165/2026 |S SAMAL 1 2026-03— No—-
26
Order
CONTC- SHARMISTHA COURT NO. |Dtd. (Ses
21680/2026128.03.2026 | /0 0056  |SAMAL, S.SAMAL, P. SAMAL 21 2026-03- |CONTEMPT g _-
26
Order WRIT (Se:
WP (C) — COURT NO. Dtd. BRANCH _c
21681/2026|28.03.2026  |gZ0- -, D SAMAL o1 2026-03— ||(DIVISION T83)
26 BENCH-1)
Order (Se
WP (C) - COURT NO. Dtd. e
21682/2026/28.03.2026 5787/202¢ |A- K-PANDA 5 OLD 599010~ No
103)
31
Order
WP (C) - COURT NO. |Dtd. WRIT (Se:
21683/2026|28.03.2026  |gooc) o0, |D.K. MOHANTY 5 OLD 2026-03- |BRANCH-1 INe-:
23
Order
WP (C) - COURT NO. |Dtd. (Ses
21684/2026|28.03.2026 |0 r)o0, o |P K JENA 5 oLD 2026-03- Ne-:
26
Order (Se:
WP (C) - COURT NO. Dtd. WRIT N
21685/202628.03.2026 |goooog, . D-K. MOHANTY > oL 2026-03- |BRANCH-S gi)
23
Order (Se
WP (C) - COURT NO. |Dtd. _c
21686/2026|28.03.2026  |g-oc o, |B.K.SAHOO 5> OLD 2026-03- No
21)
18
Order (Se:
WP (C) — COURT NO. WRIT _
21687/202628.03.2026  |gooc) oo, |A- K.BEHERA > oL 8835_12_ BRANCH-3 Tg)




31

Order

(Se:
WP (C) - COURT NO. |Dtd.
21688/202628.03.2026 oo’ 0o |S K SAHU > oLD 2026-03— No
12)
26
Order WRIT (Se
WP (C) - COURT NO. Dtd. BRANCH _‘
21689/202628.03.2026 g 000 |P. K. JENA > oLD 2026-03— | (DIVISION T§3)
24 BENCH-3)
Order (Se
WP (C) - COURT NO. Dtd. WRIT N
21690/202628.03.2026 o o0, 0o |G. R. PATRA > oLD 2026-03— |BRANCH-4 gg)
24
Order (Se
WP (C) - COURT NO. |Dtd. WRIT -
21691/202628.03.2026  |goas, 0o |S N GAYA > oLD 2026-03— |BRANCH-3 Tg)
26
Order (Se
WP (C) - COURT NO. Dtd. WRIT N
21692/202628.03.2026  |g097 /5006 |B-B- RAY 2 OLD 2026-03- |BRANCH-4 23)
25
Order (Se
WP (C) - COURT NO. |Dtd. WRIT e
21693/202628.03.2026  |g 00,00 B SAMAL 1 9999-12— |BRANCH-8 [NO
39)
31
Order (Se
WP (C) - COURT NO. Dtd. -
21694/202628.03.2026 | 0 o, |S. PANTGRAHT ] 2026-03— No
39)
13
Order (Se:
WP (C) - COURT NO. Dtd. N
21695/202628.03.2026 | o0 0., |D. LALA 1 2026-03— No
39)
13
Order (Se
WP (C) - COURT NO. Dtd. WRIT N
21696/2026|28.03.2026 | o270, B SAMAL 1 2026-04- |rancH_s NO
21)
20
Order (Se:
WP (C) - COURT NO. Dtd. N
21697/202628.03.2026 |00 0o |U.K.SAHU ] 2026-03— No
21)
25
Order (Se
WP (C) - COURT NO. Dtd. WRIT ‘
21698/202628.03.2026 |0, 20, 0o |M R ROUTRAY 1 2026-03— BRANCH-6 NO
25)
26
Order (Se
WP (C) - COURT NO. Dtd. WRIT N
21699/202628.03.2026 |50 o 0o [M R ROUTRAY 1 2026-03— |BRANCH-4 |NO
17)
26
Order (Se
WP (C) - COURT NO. |Dtd. WRIT _c
21700/202628.03.2026  |gqo, 0o, R SAMAL 1 2026-03— |BrANCH-4 NO
37)
24
WP (C) — COURT NO. Order (Se:
21701/2026|28.03.2026  |gooc) )00 [R. SAMAL 1 Did. No—




2026-03- 37)
24
Order WRIT (Se
WP (C) - COURT NO. |Dtd. BRANCH -
21702/202628.03.2026 | o0, 0o |D K MOHANTY 1 2026-03— | (DIVISION Til)
26 BENCH-2)
Order
WP (C) - COURT NO. |Dtd. WRIT (Se:
21703/202628.03.2026 g och) 0o [M.R. ROUTRAY 1 2026-03— |BRANCH-2 [No—i
25
Order (Se:
WP (C) - COURT NO. Dtd. WRIT N
21704/202628.03.2026 |, o000 |S K RATH 1 2026-03— 'BrRANCH-7 NO
44)
26
Order (Se:
WP (C) - COURT NO. |Dtd. WRIT e
21705/2026(28.03.2026 | o000, [R-K. BARIK 20 2026-06— |BRANCH-7 Tg)
24
Order (Se
WP (C) - COURT NO. Dtd. WRIT N
21706/2026|28.03.2026 | .0l o0 (S K SETHI 0 2026-03- |prancH_3 MO
33)
26
Order (Se:
WP (C) - COURT NO. Dtd. N
21707/202628.03.2026 | o, 0,00 R.K. NAYAK 1 5999-12- No
33)
31
Order (Se
CONTC- COURT NO. |Dtd. c
21708/202628.03.2026 oo S, |S DAS 15 2026-03— No-
33)
26
Order (Se:
WP (C) - COURT NO. Dtd. -
21709/202628.03.2026 g0 o, 0, [KSHITISH i 2026-03— No
33)
25
Order
CONTC- COURT NO. |Dtd. (Se:
21710/202628.03.2026 o 0o |S BARDHAN 15 2026-03~ |CONTEMPT | =7
26
Order
WP (C) - COURT NO. |Dtd. (Se:
21711/202628.03.2026  |g0o0 o0, |B.MOHANTY 15 2026-05- N
13
Order
CONTC- COURT NO. |Dtd. (Se
21712/202628.03.2026 |- S0 . |R K MISHRA 1 5999_1p_ |CONTEMPT | >~
31
Order
WP (C) - COURT NO. |Dtd. WRIT (Se:
21713/202628.03.2026 0o 0o |B.K.SINGH 1 2026-03— |BRANCH-2 INo--
25
Order
CONTC- COURT NO. |Dtd. (Se
21714/202628.03.2026 | o, P CH DASH 1 2026-03- No—-
26
5 |21715/2026(28.03.2026 [WP(C) - D.K. MOHANTY COURT NO. |Order | (Se:




8993/2026 2 OLD Dtd. No-
9999-12-
31
Order
WP (C) - COURT NO. |Dtd. (Se:
21716/202628.03.2026 25391/2024 |- BAG > oLD 2026-03— No—
23
Order
CONTC- SHARMISTHA COURT NO. |Dtd. (Se:
21717/2026|28.03.2026 467/2026 |SAMAL,S.SAMAL, P.SAMAL 2 OLD 2026-03- No-’
26
Order
WP (C) - COURT NO. |Dtd. (Se:
21718/2026(28.03.2026 279122025 |JJ PARIDA > oLD 2026-03— No—
13
Order (Se:
WP (C) - COURT NO. |Dtd. WRIT ‘
21719/2026(28.03.2026 8674/202¢6 [R-K. MOHAPATRA 2 OLD 2026-03— |[BRANCH-8 gg)
25
Order
CONTC- COURT NO. |Dtd. (Se:
21720/2026(28.03.2026 439/2026 |P K MOHANTY > oLD 2026-03~ |CONTEMPT | ==
26
Order (Se:
WP (C) - COURT NO. Dtd. WRIT n
21721/202628.03.2026 9365/2026 |B+SETHI 5 OLD 2026-03— |[BRANCH-3 T;)
26
Order (Se
CONTC- COURT NO. |Dtd. )
21722/2026|28.03.2026 438/2026 |P K MOHANTY > oLb 2026-03— No-
12)
26
Order (Se
WP (C) - COURT NO. Dtd. e
21723/202628.03.2026 7017/202¢ M- DAS o5 209 ¢6=04= No
12)
20
Order
WP (C) - COURT NO. |Dtd. WRIT (Se:
21724/2026|28.03.2026 9208/2026 |G SUNDARA 23 2026-03— |BRANCH-1 INoe-
26
Order WRIT (Se:
WP (C) - COURT NO. |Dtd. BRANCH N
21725/2026(28.03.2026 9311/202¢ |T+BAG 23 2026-03— | (DIVISION §83)
26 BENCH-1)
Order (Se
WP (C) - COURT NO. Dtd. WRIT N
21726/202628.03.2026 9375/2026 |5-K- SAHU 23 2026-03— |BRANCH-2 |NO
45)
26
Order WRIT (Se:
WP (C) - COURT NO. |Dtd. BRANCH N
21727/2026(28.03.2026 9109/2026 |F K MISHRA 23 2026-03— | (DIVISION T86)
26 BENCH-1)
Order
WP (C) - COURT NO. |Dtd. WRIT (Se:
21728/2026128.03.2026  |g5g5/50p6 |S-SAMAL 23 2026-03- |BRANCH-2 |No-

23




Order WRIT (Se
WP (C) - COURT NO. Dtd. BRANCH ‘
21729/202628.03.2026  |ooc o5, |S-SAMAL 23 2026-03— | (DIVISION TEB)
23 BENCH-3)
Order (Se
WP (C) - COURT NO. Dtd. WRIT _‘
21730/202628.03.2026  |gog0 505, |S-SAMAL 23 2026-03— BRANCH-5 NO
23 21)
Order (Se
WP (C) - COURT NO. Dtd. WRIT N
21731/202628.03.2026  |goo0, 0o (GANESWAR BEHERA 23 2026-03— 'BRANCH-6 NO
e 24)
Order WRIT (Se
WP (C) - COURT NO. Dtd. BRANCH N
21732/202628.03.2026  |goo0 00 |S.SAMAL 23 2026-03- | (DIVISION Tgl)
23 BENCH-3)
Order (Se
WP (C) - COURT NO. Dtd. WRIT N
21733/202628.03.2026 g0, 0o |(GANESWAR BEHERA 23 2026-03- |BrancH-a NO
e 46)
21734/2026(28.03.2026 |2 &)~ GANESWAR BEHERA COURT NO. WRIT .
T 9058/2026 23 BRANCH-3 ),
Order (Se:
WP (C) - COURT NO. Dtd. WRIT n
21735/202628.03.2026 oo 0,0 o K BARAL 23 2026-03- |BrancH-a NO
e 46)
Order
WP (C) - COURT NO. |Dtd. WRIT (Se:
21736/202628.03.2026  |J_,_, oo B B MALLICK 23 2026-03— |BRANCH-2 |No—i
25
Order (Se
WP (C) - COURT NO. Dtd. WRIT N
21737/2026(28.03.2026 o o700, |S.K.BISWAL 3 2026-03- |BrancH_7 NO
5e 44)
Order (Se:
WP (C) - COURT NO. Dtd. N
21738/202628.03.2026 |, o0 0,5 |G JAYSINGH 23 2026-03— No
iy 44)
Order (Se
WP (C) - COURT NO. Dtd. WRIT N
21739/202628.03.2026 | ¢ 50,5 A T NAYAK 23 2026-03— |BRANCH-5 NO
s 47)
Order (Se
WP (C) - COURT NO. Dtd. N
21740/202628.03.2026 |5 oo0,0,5|S K SAMAL 3 2026-03— No
s 47)
Order (Se
WP (C) - COURT NO. Dtd. WRIT N
21741/202628.03.2026 | o0, o |A MOHANTY 23 2026-03— BrRANCH-3 NO
4 13)
Order WRIT (Se
WP (C) - COURT NO. Dtd. BRANCH N
21742/202628.03.2026 |3 000 0,5 |B K PARDHI 23 2026-03— | (DIVISION Ti3)
25 BENCH-2)




Order WRIT (Se
WP (C) — COURT NO. |Dtd. BRANCH ‘
21743/2026(28.03.2026 33887/2023 |¢ JAYSINGH 23 2026-03— | (DIVISION Ti3)
25 BENCH-2)
Order
CHIEF
WA- . o Dtd. WRIT (Se:
21744/2026(28.03.2026 2686/2023 |b D SRAHOO A JUSTICE'S |, 0on_ 01— |ADPEAL No—:
COURT
29
WP (C) - CHIEE giier WRIT (Se:
A} * —_
21745/2026(28.03.2026 9008 /2026 |o D PANDA JUSTICE'S ) oo’ a_ |mranca-3 O
COURT 12)
26
WP (C) - CHIEF giger WRIT (Ses
A} * —_
21746/2026(28.03.2026 831272026 |b D PANDA JUSTICE'S /o C s_ |mranci-g O
COURT 29)
26
Order (Se
WP (C) - COURT NO. Dtd. WRIT N
21747/2026(28.03.2026 33073/2022 |* K BISWAL o 2026-04— |BRANCH-7 Tg)
29
Order (Se:
WP (C) — COURT NO. |Dtd. WRIT N
21748/2026(28.03.2026 31223/2022 |* K BISWAL o 2026-04— |BRANCH-7 EZ)
29
Order (Se
CRLMC- COURT NO. |Dtd. ‘
21749/2026(28.03.2026 5450,2025 |+ROUT o 2026-03— No-
44)
13
Order (Se:
CRLA- COURT NO. Dtd. ‘
21750/2026(28.03.2026 711/2025 |P-N-NAYAK 3 599912 No-
44)
31
Order (Se
CRLMP- COURT NO. |Dtd. ‘
21751/2026(28.03.2026 316/2026 |S-F-SAMANTA 5 2026-05— No-
44)
07
Order (Se:
CRLMP- COURT NO. Dtd. ¢
21752/2026(28.03.2026 342 /2026 |P-N-NAYAK 5 2026-03— No-
44)
26
Order (Se
CONTC- COURT NO. |Dtd. ‘
21753/2026(28.03.2026 1665/2026 |S+K-SAHU 23 2026-04- No-
44)
21
Order (Se:
CRLMC- COURT NO. |Dtd. ‘
21754/2026(28.03.2026 939/202¢ |P+C-DASH 3 2026-03— No-
44)
25
Order (Se
CRLMP- COURT NO. |Dtd. ‘
21755/2026(28.03.2026 25/2026 P.K.MOHANTY 23 2026-03— No-
44)
11
Order (Se:
21756/2026 |28.03.2026 22232025 M.R.ROUTRAY ggURT NO- Ipeg. No-
2026-03- 44)




26

Order MISC
FAO- COURT NO. |Dtd. : (Se:
21757/2026(28.03.2026 41/2026 S.K.SAHOO 23 5026-03- APPEAL No—:
SEC.
26
Order
CRLMP- COURT NO. Dtd. (Se:
21758/2026/28.03.2026 207/2026 S.SAHOO 8 2026-02— No-!
26
Order
CRLMP- COURT NO. Dtd. (Se:
21759/2026(28.03.2026 368/2026 R.SINGH 8 2026-03— No-!
26
Order
CRLMC- COURT NO. |Dtd. (Se:
21760/2026/28.03.2026 888/2026 R.K.BARIK 8 2026-03— No-!
25
Order
WA- COURT NO. |Dtd. WRIT (Sec:
21761/2026(28.03.2026 1099/2025 R.C.MUDULI 8 5026-03~ |APPEAL No—1
25
Order
WA- COURT NO. |Dtd. (Se:
21762/2026/28.03.2026 917/2025 G.SUNDARA 8 2026-03— No-
26
Order
WA- COURT NO. |Dtd. (Se:
21763/2026/28.03.2026 728/2025 G.SUNDARA 8 2026-03 No—f
26
Order
CONTC- COURT NO. |Dtd. (Se:
21764/2026/28.03.2026 181/2026 G.D.MALLICK 8 2026-03— No-
25
Order
CONTC- COURT NO. |Dtd. (Se:
21765/2026/28.03.2026 182/2026 G.D.MALLICK 8 5026-03— No—f
25
Order
CRLMC- COURT NO. |Dtd. (Se:
21766/2026/28.03.2026 910/2026 M.DAS 8 2026-03— No—f
25
Order
CRLMC- COURT NO. |Dtd. (Se:
21767/2026/28.03.2026 910/2026 M.DAS 8 2026-03— No
25
Order
CRLMC- COURT NO. Dtd. CRIMINAL (Se:
21768/2026/28.03.2026 283/2026 P.BEHERA 6 9999-12— |MISC No—
31
Order
CRLMC- COURT NO. Dtd. (Se:
21769/2026(28.03.2026 343/2026 P.MISHRA 6 2026-03— No-"
25
MATA- COURT NO. Order (Se:
21770/2026(28.03.2026 74/2026 A.C.MOHANTY 1 Dtd. No-"




9999-12-
31
Order
CRLA- COURT NO. |Dtd. (Se
21771/202628.03.2026 70" 0 o |B.KUMAR 23 5999—19— No--
31
Order (Se:
CMP- COURT NO. |Dtd. WRIT c
21772/202628.03.2026 2o, o, |S-K.SAHOO > oLD 9999-12— |BRANCH-3 TZ;
31
Order (Se:
CRLREV- COURT NO. Dtd. ‘
21773/202628.03.2026 |/ o, |S.PANDA > oLD 2026-03— No-
14)
25
Order (Se:
CRLREV- COURT NO. Dtd. ‘
21774/202628.03.2026 | o0 o |B.K.MOHANTY > oLD 2026-03— No-
14)
25
Order (Se
COURT NO. |Dtd. c
21775/2026(28.03.2026  |CMP-2/2025 B.S.MANSINGH 5 OLD 2026-03— No-
14)
24
Order (Se:
FAO- COURT NO. Dtd. ‘
21776/202628.03.2026 )0 .o |S.SAHOO 2 OLD 2026-03- No-
14)
24
Order (Se
FAO- COURT NO. |Dtd. ‘
21777/202628.03.2026 |0 pq,5  |S-SAHOO > oLb 2026-03— No-
14)
24
Order (Se:
WA- COURT NO. Dtd. ‘
21778/202628.03.2026 |00 o055 |P-K.JENA 5 OLD 2026-03— No-
14)
23
Order (Se
CRLMC- COURT NO. |Dtd. ‘
21779/202628.03.2026 |-/ 00, |M.R.SAHOO > oLD 2026-03— No-
14)
25
Order
CRLA- COURT NO. |Dtd. CRIMINAL |(Se:
21780/202628.03.2026  |[,\'0 o 0oc |S.S.BISWAL 5 oLD 2026-05— |APPEAL  INo—.
04
Order
CRLMC- COURT NO. |Dtd. (Se
21781/202628.03.2026 | )/ 0,c  |B.B.MALLICK c 2026-04- No—.
07
Order
CRLMC- COURT NO. |Dtd. (Se
21782/202628.03.2026 | /o 0o, [M.K.PRADHAN c 2026-03— No—.
13
Order (Se:
WP (C) - COURT NO. Dtd. WRIT N
21783/202628.03.2026 S0 0 505 |K.N.SAHOO 1 2026-05— BrANCH-3 NO
33)
13
35 21784/2026[28.03.2026  [WP(C) - H.S. PAIKRAY COURT NO. |Order WRIT | (Se:




8862/2026 20 Dtd. BRANCH-1 |No-:
2026-05-
15
Order (Se
WP (C) - COURT NO. Dtd. WRIT N
21785/2026|28.03.2026 24606/2025 (C SRHU 20 2026-03— |BRANCH-4 §Z>
26
Order
WP (C) - COURT NO. |Dtd. WRIT (Se:
21786/2026128.03.2026  |)g55 /pgp5 R+ K- BARIK 20 2026-06- |BRANCH-7 |No-'
30
Order (Se
WP (C) - COURT NO. Dtd. WRIT _‘
21787/2026|28.03.2026 28089/2025 R-K- BARIK 20 2026-06— |BRANCH-2 22)
30
Order
WP (C) - COURT NO. |Dtd. WRIT (Se:
21788/202628.03.2026 |, 00,0 50,5 R-K. BARIK 20 2026-06- |BRANCH-2 |No-
30
Order
WP (C) - COURT NO. |Dtd. WRIT (Se:
21789/202628.03.2026 28983/2025 R+ K- BARIK 20 2026-06— |BRANCH-1 |No—:
30
Order (Se:
WP (C) - COURT NO. Dtd. WRIT n
21790/202628.03.2026 |0, e 0,5 |S-K.NAYAK 20 2026-03- |BRANCH-5 gi)
17
Order (Se
WP (C) - COURT NO. |Dtd. WRIT i
21791/202628.03.2026 |07 505 |R. MALLICK 20 2026-03— |BRANCH-7 EZ)
18
Order
ABLAPL- COURT NO. |Dtd. ~ (Se:
21792/2026/28.03.2026 |/ coo) 5, |BK PARDHI 20 2026-03- [BAIL-2 No-:
24
Order (Se:
ABLAPL- COURT NO. Dtd. ‘
21793/202628.03.2026 |00, |C SAHU 3 oLD 2026-03- BAIL-2 No-
12)
25
Order (Se
ABLAPL- COURT NO. |Dtd. ‘
21794/202628.03.2026 |0/ 0" )0 [N SAHOO 3 oLD 2026-03~ BAIL-2 No-
18)
26
Order
ABLAPL- COURT NO. |Dtd. (Se:
21795/202628.03.2026 7 - o0 [BIRAJA PRASAD NANDA 3 OLD 2026-03- [BAIL-1 N
25
Order
ABLAPL- COURT NO. |Dtd. ~ (Se:
21796/202628.03.2026 1455/2026 |SK BEHERA 3 oLD 2026-03 [BAIL-1 No-!
25
Order
ABLAPL- COURT NO. |Dtd. (Se:
21797/2026|28.03.2026 2923/2026 |R DAS 3 oLD 2026-03— No-!

25




Order

ABLAPL- COURT NO. Dtd. (Se:
21798/202628.03.2026 |5 0" oo |BK SAHOO 3 oLb 2026-03- [BAIL-1 N
25
Order
ABLAPL- COURT NO. Dtd. (Se:
21799/202628.03.2026 7/ 00 [ o |JAYAKRISHNA MOHAPATRA 3 oLD 2026-03— No—
26
Order
ABLAPL- COURT NO. Dtd. (Se:
21800/202628.03.2026 | /000 /), D SWAIN 3 oLb 2026-03- No—
25
Order
ABLAPL- COURT NO. Dtd. (Se:
21801/202628.03.2026 705 ) |BK PANDA 3 oLb 2026-03— No—
24
Order
ABLAPL- COURT NO. Dtd. _ (Se:
21802/202628.03.2026 |/ c o', |[MR PARDHI 3 OLD 2026-03- [BAIL-2 No—i
24
Order
ABLAPL- COURT NO. Dtd. (Se:
21803/202628.03.2026 7/ 0" S0 |NR BEHERA 3 oLD 2026-03— No—s
24
Order (Se
WP (C) - COURT NO. Dtd. WRIT N
21804/202628.03.2026 o0 0, |HT NAYAK 5 2026-05- |BrancH_g NO
39)
04
Order (Se:
ABLAPL- COURT NO. Dtd. ‘
21805/202628.03.2026 [/ co." oo |NR BEHERA 5 2026-03— No-
39)
24
Order
ABLAPL- COURT NO. Dtd. _ (Se:
21806/202628.03.2026 7 5 ) |DP DASH 3 OLD 2026-03- [BAIL-2 No—-
24
Order (Se:
ABLAPL- COURT NO. Dtd. ‘
21807/202628.03.2026 [/ oo oo |PK MOHANTY 3 OLD 2026-03- [BAIL-2 No-
10)
24
Order (Se
ABLAPL- COURT NO. |Dtd. ‘
21808/202628.03.2026 [/ co5' 55, [MR ROUTRAY 3 oLb 2026-03- No-
10)
24
Order (Se:
ABLAPL- COURT NO. |Dtd. ‘
21809/202628.03.2026 | o0, |J PRADHAN 3 oLD 2026-03— No-
10)
24
Order (Se
ABLAPL- COURT NO. |Dtd. ‘
21810/202628.03.2026 |0 55 BB MALLICK 3 oLb 2026-03- No-
10)
24
Order (Sec:
21811/2026(28.03.2026 ?58252026 P BEHERA gogig NO-Ipta. BAIL-1 No-
2026-03- 14)




24

Order (Se
ABLAPL- COURT NO. |Dtd. ‘
21812/202628.03.2026 |70 S |AK BEHERA 3 oLp 2026-03— No-
14)
24
Order (Se:
ABLAPL- COURT NO. Dtd. ‘
21813/2026/28.03.2026 1706/2026 |A SAHU 3 oLDb 2026-03— No-
14)
24
Order (Se
ABLAPL- COURT NO. |Dtd. )
21814/202628.03.2026 700" S |AK BEHERA 3 oLD 2026-03- [BAIL-2 No-
10)
24
Order (Se
ABLAPL- COURT NO. |Dtd. C
21815/2026/28.03.2026 1711/2026 |FK PAL 3 oLD 2026-03— No-
10)
24
Order (Se
ABLAPL- COURT NO. |Dtd. ‘
21816/202628.03.2026 |77 S |S CHOUDHURY 3 OLD 2026-03— No-
10)
24
Order (Se
ABLAPL- LAXMINARAYAN COURT NO. |Dtd. )
21817/2026128.03.2026 |1 516/5026 |RAYATSINGH 3 OLD 2026-03- Tg;
24
Order (Se
ABLAPL- COURT NO. |Dtd. ‘
21818/202628.03.2026 700 S |PK DAS 3 OLD 2026-03— No-
10)
24
Order (Se:
ABLAPL- COURT NO. Dtd. ‘
21819/202628.03.2026 700" S |A MOHANTY 3 oLD 2026-03~ BAIL-2 No-
11)
24
Order (Se
ABLAPL- COURT NO. |Dtd. ‘
21820/202628.03.2026 1723/2026 |PK BEHERA 3 OLD 2026-03- [BAIL-2 No-
11)
24
Order (Se:
ABLAPL- COURT NO. Dtd. ‘
21821/202628.03.2026 [ ) B SAHA 3 OLD 2026-03- [BAIL-2 No-
11)
24
Order (Se
ABLAPL- COURT NO. |Dtd. ‘
21822/202628.03.2026 70" S MR SAHOO 3 oLD 2026-03— No-
11)
24
Order (Se:
ABLAPL- COURT NO. |Dtd. )
21824/202628.03.2026 || 200 0o |SR SAHOO 3 oL 2026-03— No-
11)
24
Order (Se
ABLAPL- COURT NO. |Dtd. ‘
21825/202628.03.2026 7 |BHOLANATH SAHA 3 oLp 2026-03— No-
11)
24
ABLAPL- COURT NO. Order (Se:
21826/202628.03.2026 124/2025 MK MOHANTY 3 OLD Did. BAIL-2 No—




2026-03- 11)
24
Order (Se:
ABLAPL- COURT NO. Dtd. ‘
21827/202628.03.2026 )0 MR PARDHT 3 oLD 2026-03— No-
11)
24
Order (Se:
ABLAPL- COURT NO. |Dtd. ‘
21828/202628.03.2026 7 " S, |B BEHERA 3 oLD 2026-03~ BAIL-2 No-
11)
24
Order (Se:
ABLAPL- COURT NO. Dtd. ‘
21829/202628.03.2026 7 0 o [PK PAL 3 oLp 2026-03— No-
11)
24
Order (Se:
ABLAPL- COURT NO. Dtd. ‘
21830/202628.03.2026 7 o oo |CHITTA RANJAN MISHRA 3 oLD 2026-03— No-
11)
24
Order (Se
ABLAPL- COURT NO. |Dtd. c
21831/2026|28.03.2026 o000, [PK PAL 3 OLD 2026-03— No-
11)
24
Order
ABLAPL- COURT NO. |Dtd. _ (Se
21832/202628.03.2026 70 S |CR NAYAK 3 OLD 2026-03- [BAIL-1 No-.
24
Order
ABLAPL- COURT NO. |Dtd. (Se
21833/202628.03.2026 70 o0, |PK BARIK 3 oLD 2026-03— No-.
24
Order
ABLAPL- GYANENDRA CHANDRA COURT NO. |Dtd. (Se
21834/202628.03.2026 ) 571 /5026 |swaIN 3 OLD 2026-03- No-
24
Order
ABLAPL- COURT NO. |Dtd. (Se
21835/202628.03.2026 7 0 )0 [NK ROUT 3 oLD 2026-03— No—-
24
Order
ABLAPL- COURT NO. |Dtd. (Se
21836/202628.03.2026 | oo\ |BIBEKANANDA MAHAPATRA 3 oLD 2026-03— No-.
24
Order
ABLAPL- COURT NO. |Dtd. (Se
21837/202628.03.2026 7 ' o - [BIRAJA PRASAD NANDA 3 oLD 2026-03— N
24
Order
ABLAPL- COURT NO. |Dtd. (Se
21838/202628.03.2026 | oo 0o MK SWAIN 3 oLD 2026-03— No-.
24
Order (Se:
ABLAPL- COURT NO. Dtd. ‘
21839/202628.03.2026 700 S0 |BK MISHRA 3 oLD 2026-03- [BAIL-2 No-
12)
25
)0 [21840/2026[28.03.2026 |ABLAPL-  |D SAMAL COURT NO. |Order | (Se:




)1

)2

)3

)4

)5

)6

)7

)8

1811/2026 3 OLD Dtd. No-
2026-04- 12)
23
Order
ABLAPL- COURT NO. |Dtd. (Se
21841/2026/28.03.2026 [ 000, [MANGU NANDY 3 OLD 2026-03- [BAIL-2 No--
25
Order (Se
ABLAPL- COURT NO. |Dtd. ‘
21842/202628.03.2026 7o S0 |HK PATRA 3 oLDp 2026-03- BAIL-2 No-
10)
26
Order (Se:
ABLAPL- COURT NO. Dtd. ‘
21843/202628.03.2026 [T 0o |G JAYASTNGH 3 oLD 2026-03— No-
10)
26
Order (Se:
ABLAPL- COURT NO. Dtd. ‘
21844/2026/28.03.2026 [ o000, |G ROUT 3 OLD 2026-03— No-
10)
26
Order (Se
ABLAPL- COURT NO. |Dtd. C
21845/202628.03.2026 70 00, MR BARTK 3 oLD 2026-03— No-
10)
26
Order (Se:
ABLAPL- COURT NO. |Dtd. ‘
21846/202628.03.2026 |00y oo, M SAHOO 3 OLD 2026-03- [BAIL-2 No-
11)
26
Order (Se
ABLAPL- COURT NO. Dtd. ‘
21847/202628.03.2026 7. . |DEBASIS MOHAPATRA 3 oLD 2026-03— No-
11)
25
Order (Se
ABLAPL- COURT NO. |Dtd. ‘
21848/202628.03.2026 o |PK BARIK 3 OLD 2026-03— No-
11)
25
Order (Se:
ABLAPL- COURT NO. Dtd. ‘
21849/202628.03.2026 [ o' o |B MUDULI 3 oLD 2026-03— No-
11)
25
Order
ABLAPL- COURT NO. |Dtd. _ (Se
21850/202628.03.2026 | //o" ), |B SINGH 3 oLD 2026-03- BAIL-1 N
25
Order
ABLAPL- COURT NO. |Dtd. (Se
21851/202628.03.2026 70 S |NITYABRATA BEHURIA 3 OLD 2026-03— No-.
24
Order (Se
ABLAPL- COURT NO. |Dtd. ‘
21852/202628.03.2026 70U o o |PRIYA RANJAN MISHRA 3 oLD 2026-03~ [BAIL-2 No-
10)
25
Order (Se:
ABLAPL- COURT NO. Dtd. ‘
21853/202628.03.2026 70 oo B DAS 3 oLD 2026-03— Tg;

25




Order

(Se:
ABLAPL- COURT NO. |Dtd.
21854/202628.03.2026 7o o0 |PK MOHANTY 3 oLp 2026-03- [BAIL-2 No-
17)
25
Order (Se:
WP (C) - COURT NO. |Dtd. WRIT _‘
21855/202628.03.2026 |1 o0 5 0,45|S K PARIDA 3 oLD 2026-03— |BRANCH-1 28)
25
Order (Se
WP (C) - COURT NO. Dtd. WRIT N
21856/202628.03.2026 o050, 0, M R BARIK 1 2026-04— 'BRANCH-5 NO
22)
09
Order (Se:
TRP (C) - PRANAYANEE COURT NO. |Dtd. i
21857/2026128.03.2026 |05 /5056 |DASMOHAPATRA 9 2026-04- gg)
20
Order (Se
WP (C) - COURT NO. Dtd. -
21858/202628.03.2026 |0 0,0, |P K DAS 5 2026-03— No
22)
25
Order (Se:
WP (C) - COURT NO. |Dtd. WRIT N
21859/202628.03.2026 |3, 10 0,5 D SAMAL e 2026-04- |BRANCH-3 NO
13)
20
Order (Se
WP (C) - COURT NO. Dtd. WRIT N
21861/202628.03.2026 |0 o, |P K DAS e 2026-03- |BrancH_7 NO
44)
25
Order (Se:
WP (C) - COURT NO. |Dtd. WRIT N
21862/202628.03.2026 | o0 0, |P K DAS . 2026-03- |BrAncH_7 NO
44)
25
Order (Se
WP (C) - COURT NO. Dtd. e
21864/202628.03.2026 oo oY) o |P K DAS 5 2026-05— No
44)
18
Order WRIT (Se
WP (C) - COURT NO. |Dtd. BRANCH N
21867/202628.03.2026 |, 0, |P K DAS 5 2026-03— | (DIVISION Ti9)
25 BENCH-3)
Order (Se
WP (C) - COURT NO. |Dtd. ‘
21868/202628.03.2026 o, 5,0, |P K DAS 5 2026-03— No
119)
25
Order WRIT (Se:
WP (C) - COURT NO. |Dtd. BRANCH N
21871/202628.03.2026 | oo 05 [P K DAS 5 2026-03— | (DIVISION ng)
25 BENCH-3)
Order (Se
WP (C) - COURT NO. |Dtd. WRIT _c
21874/202628.03.2026 |00 05 |P K DAS 5 2026-03— |BrRANCH-3 NO
33)
25
Order (Se:
21876/2026(28.03.2026 253(;)/2026 P K DAS SOV MO I, No-
2026-03- 33)




25

Order (Se
WP (C) - COURT NO. Dtd. WRIT ¢
21884/2026|28.03.2026  |gy .00, |P K DAS 5 2026-03- |BRANCH_5 [NO
23)
25
Order
WP (C) - COURT NO. Dtd. WRIT (Se:
21886/2026128.03.2026  |g 50750, |F K DAS 9 2026-03- [BRANCH-1 |No-:
25
Order
ABLAPL- COURT NO. Dtd. (Se:
21887/2026128.03.2026 14406/2025 N SAHOO 17 2025-03— BAIL-2 No--
26
Order
WP (C) - COURT NO. Dtd. (Se:
21889/2026/28.03.2026 8758 /2026 P K DAS 17 2026-03— No—"
25
Order
ABLAPL- COURT NO. Dtd. ~ (Se:
21890/2026128.03.2026 13275/2025 GB PARIDA 17 5026-03- BAIL-2 No—¢
26
Order
ABLAPL- COURT NO. Dtd. ~ (Se:
21891/2026/28.03.2026 13039/2025 D SETHI 17 2026-03~ BAIL-1 No—:
26
Order
ABLAPL- COURT NO. Dtd. (Se:
21892/2026/28.03.2026 9674/2025 BIKRAM CHANDRA GHADET 17 2096=03~ No—:
26
Order
ABLAPL- COURT NO. Dtd. ~ (Se:
21894/2026128.03.2026 8252/2025 S CHOUDHURY 17 2026-03— BAIL-1 No--
26
Order
ABLAPL- COURT NO. Dtd. (Se:
21895/2026(28.03.2026 7929/2025 GR PATRA 17 5026-03— No--
26
Order (Se:
BLAPL- COURT NO. Dtd. ‘
21896/2026128.03.2026 954/2024 BS SWAIN 17 2026-03— BAIL-2 No-
12)
26
Order (Se
CRLREV- COURT NO. |Dtd. ‘
21905/2026128.03.2026 13/2026 A.K.MISHRA 17 2026-05- No-
12)
05
Order (Se:
CRLREV- COURT NO. Dtd. ¢
21906/2026128.03.2026 173/2026 S.K.LENKA 17 2026-03— No-
12)
26
Order (Se
CRLREV- COURT NO. |Dtd. ‘
21907/2026128.03.2026 211/2026 S .CHOUDHURY 17 2026-06- No-
12)
23
CRLREV- COURT NO. Order (Se:
21908/2026128.03.2026 211/2026 B.S.SWAIN 17 Dtd. No—




2026-06- 12)
23
Order (Se:
CRLMC- COURT NO. Dtd. ‘
21909/2026128.03.2026 890/2026 G.S.MOHANTY Cc.O. 17 2026-03— No-
12)
25
Order (Se
WP (C) - COURT NO. Dtd. WRIT N
21912/2026128.03.2026 8774/2026 R PRADHAN Cc.O. 17 2026-03- |BRANCH-5 gg)
26
Order (Se
WP (C) - COURT NO. Dtd. N
21913/2026128.03.2026 8717/2026 P K MOHANTY Cc.O. 17 2026-03— No
20)
26
Order (Se:
WP (C) - COURT NO. Dtd. WRIT N
21914/2026/28.03.2026 25700/2025 P K MISHRA C.0. 17 2026-03— |[BRANCH-& 22)
24
Order (Se
WP (C) - COURT NO. Dtd. -
21915/2026128.03.2026 7139/2026 B BEHERA Cc.O. o1 2026-03— No
36)
19
WA- Entire (Se:
21642/2026(28.03.2026 MANOJ RANJAN KHUNTIA |GENERAL ) No-
400/2025 Brief 36)
Order
ABLAPL- Dtd. ~ (Se:
21643/2026(28.03.2026 1786/2026 JITENDRA KUMAR PANDA |[GENERAL 2026-03— [BAIL 2 No-:
25
Order
ABLAPL- Dtd (Se:
21644/2026(28.03.2026 1635/2026 PRASANTA KUMAR PATRI |GENERAL 2026-03- |[BAIL-1 No-
15)
23
Order
WP (C) - Dtd. WRIT (Se:
21645/2026(28.03.2026 9299 /2026 KABITA PATRA GENERAL 2026-03— |BRANCH-2 |No-:
26
Order
BLAPL- Dtd. _ (Se:
21646/2026(28.03.2026 1462/2026 AJIT MAJHI GENERAL 2026-03— [BAIL 1 No—,
25
Order
WP (C) - Dtd. WRIT (Se:
21647/2026(28.03.2026 9174/2026 RAKESH KUMAR PATRA GENERAL 2026-03— |BRANCH-1 INoo-
25
Order ]
WP (C) - Dtd. WRIT (Se:
21648/2026/28.03.2026 9267 /2026 RAKESH KUMAR PATRA GENERAL 2026-03— |BRANCH-3 T;;
26
Order
WP (C) - Dtd. WRIT (Se:
21649/2026(28.03.2026 9266/2026 RAKESH KUMAR PATRA GENERAL 2026-03- |BRANCH-2 INoo:
26
WP (C) — Order (Se:
21650/2026(28.03.2026 9232 /2026 RAKESH KUMAR PATRA GENERAL Did. No-:




2026-03-
26

Order (Se:
WP (C) - Dtd. WRIT N
21651/2026/28.03.2026 9216/2026 [RAKESH KUMAR PATRA GENERAL 2026-03— |BRANCH-3 Tg)
26
Order
ABLAPL- Dtd. (Se:
21652/2026/28.03.2026 1717/2026 PRASANTA KUMAR PATRI |GENERAL 2026-03~ BAIL-2 No-
11)
24
Order
ABLAPL- Dtd. (Se:
21653/2026/28.03.2026 1392/202¢ |UMA SHANKAR PATEL GENERAL 2026-03- [BAIL-1 N
25
WP (C) - WRIT (Ses
21655/2026128.03.2026 523/2026 APARESH BHOI GENERAL Misc.case BRANCH-2 gz;
Order (Se
WP (C) - Dtd. WRIT -
21657/2026/28.03.2026 9203/202¢ |RAKESH KUMAR PATRA GENERAL 2026-03- |BRANCH-5 gg)
25
Order
ABLAPL- Dtd (Se:
21658/2026(28.03.2026 2877/2026 |PTPTIMAYEE LENKA GENERAL 2026-03~ BAIL-2 No-
11)
26
WP (C) - giger (Sec
21659/2026/28.03.2026 9197 /2026 |RAKESH KUMAR PATRA GENERAL 2026-03— No-
11)
25
Order
ABLAPL- Dtd (Se:
21668/2026/28.03.2026 14552 /2025 HAREKRUSHNA DASH GENERAL 2026-03— No-
11)
26
Order (Se
oJc- SATYENDRA NARAYAN Dtd. WRIT ¢
21672/202628.03.2026 1) 5544/2000 |saH00 GENERAL 2026-03- |BRANCH-8 12‘2’)'
17
WA- Final WRIT (Se:
21677/2026/28.03.2026 2686/2023 |NAREN KUMAR SAHOO GENERAL Order APDEAL No—-
Order
WP (C) - Dtd. (Sec
21910/2026/28.03.2026 20035/2024 |THEEDA GOPINATH MURTY |GENERAL 2026-03— No—
25
Order
CRLREV- Dtd. CRIMINAL |(Se:
21911/2026/28.03.2026 14/2023 BHAGINATH SOREN GENERAL 2026-03— |REVISION [No—:
14
Order ]
WP (C) - Dtd. WRIT (Se:
21654/2026128.03.2026 13391/2023 B.B.MOHANTY GENERAL 9999-12— |BRANCH-4 gg;
31
Order
CRLMC- Dtd (Se:
21656/2026128.03.2026 5334/2025 B.SINGH GENERAL 2026-03— gg;

26




Order

ABLAPL- Dtd. (Se:
21823/2026|28.03.2026 | '5yaq'5 0,5 (D SETHY GENERAL 2025-1p- [BAIL-1 No—
11
Order
WP (C) — Dtd. WRIT (Se:
21860/2026/28.03.2026 6730/2024 .K.MOHANTY GENERAL 2026-02- |BRANCH-1 [No--
13
Petition
WP (C) - ) (Se:
21863/2026/28.03.2026 24426/2011 .ROUT GENERAL With No-’
Annexures
Order
WA- Dtd. (Se:
21865/2026/28.03.2026 3424/2024 .K.MALLICK GENERAL 2026-03- No-
25
Order
WA- Dtd. (Sec
21866/2026/28.03.2026 3435/2024 K.MALLICK GENERAL 2026-03— No-
25
Order
WA- Dtd. (Sec
21869/2026/28.03.2026 3436/2024 .K.MALLICK GENERAL 2026-03- No--
25
Order
WA- Dtd. (Sec:
21870/2026(28.03.2026 3413/2024 .K.MALLICK GENERAL 2026-03— No-
25
Order
WA- Dtd. (Sec
21872/2026/28.03.2026 3420/2024 .K.MALLICK GENERAL 2026-03- No--
25
Order
WA- Dtd. (Se:
21873/2026/28.03.2026 3277/2024 K.MALLICK GENERAL 2026-03— No-
25
Order
WA- Dtd. (Sec
21875/2026(28.03.2026 3280/2024 .K.MALLICK GENERAL 2026-03- No-
25
Order
WA- Dtd. (Se:
21877/2026/28.03.2026 496/2025 .K.MALLICK GENERAL 2026-03- No-
25
Order
WA- Dtd. (Se:
21878/2026(28.03.2026 3422/2024 .K.MALLICK GENERAL 2026-03— No-
25
Order
CONTC- Dtd. (Se:
21879/2026(28.03.2026 630/2026 .CHHOTARAY GENERAL 2026-03- No--
19
Order
CRLREV- Dtd. (Se:
21880/2026/28.03.2026 699/2025 K. BHOL GENERAL 2026-01- No-

19




Order

WA- Dtd. (Sec
21881/2026(28.03.2026 961/2025 MANOJ KUMAR PANI GENERAL 2026-01- No-:
21
Order
(Sec
21882/2026(28.03.2026 |CLAPD- JADUNATH PRADHAN GENERAL btd. BATL-2  |No-
: : 9850/2025 2026-03-
16)
25
Order )
ABLAPL- Dtd. (Se:
21883/2026|28.03.2026 1.0, , | JADUNATH PRADHAN GENERAL 2026-03— No-
106)
26
Order
ABLAPL- Dtd. (Se:
21885/2026128.03.2026 1049/2026 JADUNATH PRADHAN GENERAL 2026-02- No-
16)
18
Order
ABLAPL- Dtd. ~ (Sez
21888/2026|28.03.2026 7000 o [B.K.DALAT GENERAL 202604 |BAIL-2 No-:
16
Order
CONTC- Dtd. (Se:
21893/202628.03.2026 |2, o000 |M.N.MOHANTY GENERAL 202603 No—¢
26
Order
CONTC- Dtd. (Sec:
21897/2026|28.03.2026 |12 o 5055 [M.N.MOHANTY GENERAL 2026-03— No—
26
Order
CONTC- Dtd. (Se:
21898/2026(28.03.2026 1546/2025 M.N.MOHANTY GENERAL 2026-03— No-
26
Order
CONTC- Dtd. (Ses
21899/2026/28.03.2026 1547/2025 M.N.MOHANTY GENERAL 2026-03— No-
26
Order
CONTC- Dtd. (Se:
21900/2026/28.03.2026 1548/2025 M.N.MOHANTY GENERAL 2026-03— No-
26
Order
CONTC- Dtd. (Se:
21901/2026/28.03.2026 1549/2025 M.N.MOHANTY GENERAL 202603 No-¢
26
Order
CONTC- Dtd. (Se:
21902/2026/28.03.2026 1550/2025 M.N.MOHANTY GENERAL 2026-03— No-
26
Order
CONTC- Dtd. (Se:
21903/2026/28.03.2026 1551,2025 M.N.MOHANTY GENERAL 2026-03— No-
26
Order
CONTC- (Se:
21904/2026128.03.2026 1753/2025 M.N.MOHANTY GENERAL Dtd. No-
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